
REoTSTRAR (r.T-CU'I,1-C. P.C. )
FAC REGTSTRAR (VT6TLANCE),

AIAARAVATI,
DT:10.07.2019.

5irlMqdom,

REF: 1

?

SUB:DISTRICTJUDGE5-Fillingupof14voconciesinthecodre
of Disfrict Judge (Entry Level) by promotion from the codre

of Civil Judge (Senior Division) under 65"L quoto for theyear

z}tg - Attested photo copies of 3 Judgments in contested

civil coses ond 3 judgments in contested criminol coses,

disposed of on full trial, duriryt the last six months period -
Colled for - Regording.

High Court's Notif icotion No.440-8.5p1., dot ed 17.06.2019.

High Court's Proc.Roc.No.498/2019-B.5p1., dat ed 1O.O7.2019'

-oOo-

I om to stote thot the High Court notified 14 voconcies in

the codre of District Judges (Entry Level) to be filled up by pnomotion

under 65% quoto from the cadre of civil Judges (Senior Division) in the

High court's Notificotion l't cited, ond the list of eligible officers who

hove put in not less thon 5 yeors of guolifying service is ploced in fhe High

Court's Of f icial Website in the ref erence ?nd cit ed.

As directed, the eligible officers in the list are directed to submit

ottested photocopies of 3 Judgments in contested civil coses ond 3

judgments in contested criminol coses, disposed of on full triol during the

lost six months.

The eligible officers who qre in the list ond who have been working os

Secretarf, District Legal Services Authority/On Other Duty, sholl hove

to submit ottested photo copies of 3 Judgments in contested civil coses

B.RAJA5EKHAR

ROC. NO.498/2019 - B. SPL.



The copies of the judgments should be clear'

eosily reodoble ond duly ottested by the officer'
The copy must be true replico of the originol judgment,

ond

The copy must either be o Photo Copy. It should be on

white poper or judgment poper but not on monifold

PoPer' 
Yours sincerely'

2

3

REGrsrRAR (r.T-CUM-C.P.C)

To

NAIAE AND DE5I6NASTION OF THE OFFICER

sRI V.B.s.SRINIVA5A RAO,

Senior Civil Judge, working os Secretory, District Legal Services

Authority, Eost Godovori ot Rojomohendrovorom'

1

sRI A.MOsE5.
Prl. Senior Civil Judge, Kurnool.

ond 3 judgments in contested Criminol coses disPosed of by them during

the lost six months os Senior civil Judges immediotely, prior to toking

chorge of the Posts now they ore holding, in which they ore not entrusted

with judiciol work.

The copy of judgments must neoch the High Court on or

before 17.O7.?Otg without out foil either by woy of speed post or ony

other mode.

Note: 1.

FAC REGISTRAR (VI6ILANCE)

5L.
NO

?.



3 5RI V.NARE5H,
Senion Civil Judge, Allogoddo, Kurnool District

4 SRI D.AMMANA RAJA,
Prl. Senior Civil Judge, Kokinodo, Eost 6odovori District.

5 SRI R.SARATH BABU,

Addl. Senior Civil Judge, Ongole, Prokosom District

6 sRI M.SUNEEL KUMAR,

Senior Civil Judge, Sompeto, Srikqkulom District.

7 SRIS.sRINIVAsA RAO,
Prl. Senior Civil Judge, Anokopolli, Visokhopotnom District

8 SRI S.RAMANAIAH,
Senior Civil Judge, Kqdiri, Anonthopurom District.

9 sRI P.VA5U,
Addl. Senior Civil Judge, Anokopolle. Visokhopotnom District

10. sRI K.RAM BABU,
Senior Civil Judge, Vizionogorom.

11. sRI M.YE5URATNAM,
Senior Civil Judge, Norsipotnom, Visokhopotnom District.

t2. sRI sHAIK MOHD.FAZULULLAH,
Senior Civil Judge, Porchur, Prokosom District

13. KUM D.LAKsHMI,
Prl. Senior Civil Judge, 6untur.



t4. sRI P.V.PRA5ADA RAO,

Prl. Senior Civil Judge. Srikokulom

15. sRI D.YEDUKONDALU,
Prl. Senior Civil Judge, Tirupoti, Chittoor District

t6.

SRI C.N.MURTHY. Secretory, District Legal Services Authority,

Kodopo.

18. sRI6.BHUPAL REDDY,

Chi ef Met r opo I iton Mog istrote, Vi joyowado, Kn ish no Distr i ct.

t9. sMT. M.MADHURI,
III Addl. Senior Civil Judge, Kokinodo, Eost 6odovori District.

sRI P.V.s. SURYANARAYANA MURTHY.

Prl. Senior Civil Judge. Chiftoor.

sRI K.5EETHARAMA KRI5HNA RAO,

Senior Civil Judge, 6udur, Nellore District.
21.

sRI V.S.s.SRINIVA5A SARMA,

Senior Civil Judge, Kovvur, West Godovqri District.

t7.

?o.


